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[Bihar Act 02, 2022]
THE BIHAR APPROPRIATION (NO.-2) ACT, 2022
AN
ACT

TO AUTHORISE PAYMENT AND APPROPRIATION OF CERTAIN AMOUNT
FROM AND OUT OF THE CONSOLIDATED FUND OF THE STATE OF BIHAR FOR
THE SERVICES DURING THE YEAR ENDING OF THE THIRTY FIRST DAY OF
MARCH, 2023.

Be it enacted by the Legislature of the State of Bihar in the seventy-third year of the
Republic of India as follows:-

1. Short title, extent and commencement .-

(1) This Act may be called the Bihar Appropriation (No.-2) Act, 2022.
(2) It shall extend to the whole of the state of Bihar.
(3) It shall come into force with effect from Ist April 2022.

2. Withdrawal of Rs. 241206,95,35,000 (Two Lakh forty one Thousand two
Hundred six Crore ninety five Lakh thirty five Thousand) out of the Consolidated Fund
of the State of Bihar for the year ending on the 31st March 2023.—From and out of
the Consolidated Fund of the Bihar, there may be paid and applied amount not exceeding
those mentioned in column-6 of the Schedule amounting in the aggregate to the sum of
Rs. 241206,95,35,000 (Two Lakh forty one Thousand two Hundred six Crore ninety five
Lakh thirty five Thousand), only towards defraying the several charges which will come in
course of payment during the year ending on the thirty first day of March 2023, in respect of
the services specified in column-2 of the Schedule.

3. Appropriation.- The amount authorized to be paid and applied from and out of
the Consolidated Fund of the State of Bihar by this Act shall be appropriated for and in
respect of the services and purposes mentioned in the Schedule in relation to the year ending
on the thirty first day of March, 2023.

SCHEDULE
(See Section 2 and 3)

Grant/ Services and Sums not exceeding (In Rupees)
Appropriation purposes to
Number which the Revenue | Grant made by | Charged on the Total
appropriation | Capital the Bihar Consolidated
relates Legislature Fund of the
Assembly State
1 2 3 4 5 6
’ Agriculture Revenue 30543136000 0 30543136000
Department Capital 5300000000 0 5300000000
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appropriation purposes to
Number which the Revenue | Grant made by | Charged on the Total
relates Legislature Fund of the
Assembly State

1 2 3 4 5 6

Animal and Revenue 15896882000 0 15896882000

Fisheries
2 R

esource Capital 0 0 0

Department

Building Revenue 8591274000 0 8591274000
3 Construction

Department Capital 41019934000 0 41019934000

Cabinet Revenue 3185044000 0 3185044000
4 Secretariat

Department Capital 1961600000 0 1961600000

Secretariat of the | Revenue 0 366356000 366356000
5

Governor Capital 0 0 0

Election Revenue 3110626000 0 3110626000
6

Department Capital 0 0 0

Vigilance Revenue 455495000 0 455495000
7

Department Capital 0 0 0

Art, Culture and Revenue 1765264000 0 1765264000
8 Youth '

Department Capital 0 0 0

Co-operative Revenue 12201947000 0 12201947000
9

Department Capital 661179000 0 661179000

Energy Revenue 98629404000 0 98629404000
10

Department Capital 16130300000 0 16130300000

BC and MBC Revenue 18403605000 0 18403605000
11 Welfare

Department Capital 335000000 0 335000000

. Revenue 3271523000 13110280000 16381803000

12 Finance

Department Capital 7830600000 0 7830600000
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appropriation purposes to
Number which the Revenue | Grant made by | Charged on the Total
relates Legislature Fund of the
Assembly State
1 2 3 4 5 6
Revenue 0 163050446000 | 163050446000
13 Interest Payment
Capital 0 0 0
” Repayment of Revenue 0 0 0
Loans Capital 0 146700325000 146700325000
Revenue 242338514000 184400000 | 242522914000
15 Pension
Capital 0 0 0
Panchayati Raj Revenue 94714119000 0 94714119000
16
Department Capital 3300000000 0 3300000000
Commercial Tax | Revenue 1759704000 0 1759704000
17
Department Capital 0 0 0
Food and Revenue 10099510000 0 10099510000
13 Consumer
Protection Capital 1750018000 0 1750018000
Department
Environment Revenue 6228476000 0 6228476000
Forest and
19 Cli Ch
imate Change Capital 400000000 0 400000000
Department
Health Revenue 143725571000 0 143725571000
20
Department Capital 17618297000 0 17618297000
Education Revenue 384822609000 0] 384822609000
21
Department Capital 7096100000 0 7096100000
Home Revenue 136817513000 0] 136817513000
22
Department Capital 6910066000 0 6910066000
. Revenue 10302916000 0 10302916000
23 Industries
Department Capital 6134500000 0 6134500000
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appropriation purposes to
Number which the Revenue | Grant made by | Charged on the Total
relates Legislature Fund of the
Assembly State
1 2 3 4 5 6
Information and Revenue 2378129000 0 2378129000
24 Public Relation '
Department Capital 0 0 0
Information Revenue 1698260000 0 1698260000
25 Technology
Department Capital 620000000 0 620000000
Labour Resource | Revenue 8147994000 0 8147994000
26
Department Capital 1325000000 0 1325000000
Revenue 10602998000 0 10602998000
27 Law Department
Capital 0 0 0
High Court of Revenue 0 2053083000 2053083000
28 .
Bihar Capital 0 0 0
Mines and Revenue 491854000 0 491854000
29 Geology '
Department Capital 0 0 0
Minorities Revenue 2834856000 0 2834856000
30 Welfare
Department Capital 2870000000 0 2870000000
Par]iamentary Revenue 92782000 0 92782000
31 Affairs '
Department Capital 0 0 0
Revenue 2532413000 14614000 2547027000
32 Legislature
Capital 0 0 0
General Revenue 7779588000 64237000 7843825000
33 Administration '
Department Capital 0 0 0
Bihar Public Revenue 0 436675000 436675000
34 Service '
Commission Capital 0 0 0
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appropriation purposes to
Number which the Revenue | Grant made by | Charged on the Total
relates Legislature Fund of the
Assembly State
1 2 3 4 5 6
Planning and Revenue 9036570000 0 9036570000
35 Development
Department Capital 12841600000 0 12841600000
Public Health Revenue 9203329000 0 9203329000
36 Engineering
Department Capital 14600500000 0 14600500000
Rural Works Revenue 29176910000 o] 29176910000
37
Department Capital 76942700000 0 76942700000
Prohibition Revenue 2646010000 0 2646010000
,Excise and
38 Reoistrati
cgistration Capital 0 0 0
Department
Disaster Revenue 72127393000 0 72127393000
39 Management '
Department Capital 0 0 0
Revenue and Revenue 12528615000 0 12528615000
40 Land Reforms
Department Capital 795502000 0 795502000
Road Revenue 19981350000 0 19981350000
41 Construction
Department Capital 38208900000 0 38208900000
Rural Revenue 154204656000 0| 154204656000
42 Development
Department Capital 360000000 0 360000000
Science and Revenue 3707390000 0 3707390000
43 Technology
Department Capital 2229100000 0 2229100000
Revenue 17275989000 0 17275989000
SC & ST Welfare
44 Department
P Capital 20000000 0 20000000
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SCHEDULE
(See Section 2 and 3)
Grant/ Services and Sums not exceeding (In Rupees)
Appropriation purposes to
Number which the Revenue | Grant made by | Charged on the Total
relates Legislature Fund of the
Assembly State
1 2 3 4 5 6
) Revenue 1200411000 0 1200411000
45 Sugar Industries
Department Capital 0 0 0
Tourism Revenue 1713946000 0 1713946000
46
Department Capital 1550000000 0 1550000000
Transport Revenue 3621797000 0 3621797000
47
Department Capital 320000000 0 320000000
Urban Revenue 80259409000 0 80259409000
Development and
48 Housin
& Capital 1500000000 0 1500000000
Department
Water Resources | Revenue 11170879000 ol 11170879000
49
Department Capital 31934800000 0 31934800000
Minor Water Revenue 2276770000 0 2276770000
50 Resource
Department Capital 7958700000 0 7958700000
Social Welfare | Revenue 81890790000 o]l 81890790000
51
Department Capital 120503000 0 120503000
Total Revenue 1775444220000 179280091000 | 1954724311000
Total Capital 310644899000 146700325000 457345224000
Grand Total 2086089119000 325980416000 | 2412069535000

3refteres, AfAATeT qSumed,
fagR, geaT g1 yaifera v gfsal

Jyoti Swaroop Srivastava,
Secretary incharge to the Government.

IR 57T (JMATHIRUT) 144-57 14+400-S10T04T0 |

Website: http://egazette.bih.nic.in




